
129) fVrUttH Ansunff 21 MAROH 1936 Writlm Aiuwm 1296

(a) the area of private land acquir­
ed by the Punjab Government for the 
rehabilitation of displaced persons;

(b) names of those places and their 
total area;

(c) total amount of compensation 
paid so far for this land;

(d) total amount that remains to be 
paid; and

(e) the reasons therefor?

The Deputy Minister of Rehabilita­
tion (Shri J. K. Bhonsle): (a) to (e). 
The information is being collected and 
will be laid on the Table of the Lok 
Sabha in due course.

Indo-American Technical 
Co-oPBRATioN Programme

495. Shri Animdha Sinha: Will the 
Minister of Commerce and Industry
be pleased to state;

(a) the number of specialists made 
available to the Indian business orga­
nisations under the Industrial Techni­
cal Services Project of the Indo-Amc- 
rican Technical Co-operation Pro- 
^amme; and

(b) the nature and categories of 
their specialisation?

The Minister of Commerce and In* 
duitiy and Iron and Steel (Shri T. T. 
Krislmamacfaari): (a) 18.

(b) (i) Industrial Management; and

(ii) Industrial survey and techni­
ques of production in the following 

industries;—
Tools*
Paper
Sheet Glass 
Coated abrasives 
Razor Blades
Metal painting and enamelling
Electroplating
Metal Working
Wood Screws and
Bolts and Nuts.

F il m s

496. Sluri M. Islamuddin: Will the 
Minister of Commerce and Industry
be pleased to state:

(a) the number of films impeded 
during 1955-56 so far (country-wise);

(b) the number of Indian films ex­
ported with the names of countries to 
which they were exported during the 
same period;

(c) the annual requirements of raw 
films in the country; and

(d) whether they are manufactured 
within the country or are imported 
from outside?

The Minister of Commerce and In­
dustry and Iron and Steel (Siiri T. T. 
Krishnamachari): (a) Statistics regard­
ing the number of films imported into 
India are not available. A statement 
showing countrywise imports of expos­
ed films on footage basis is attached. 
[See Appendix V, annexure No. 34.]

(b) Not available as statistics are 
not recorded separately.

(c) 200 Million feet approximately.

(d) There is no indigenous produc­
tion of raw film in India at present 
and all our requirements are met from 
imports.
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H andloom I ndustry

498. Shri GadUingana Gowd: WUl 
the Minister of Commerce and Indus-
tiy be pleased to state:

(a) whether it is a fact that Govern­
ment have formulated a scheme to 
set up Industrial Co-operatives for 
the development of Handloom Indus­
try:

(b) whether there is also a proj^sal 
to organise a designs centre for indi­
genous designs of Western India; and

(c) if so, the details of the scheme?

The Minister of Commerce and In­
dustry and Iron and Steel (Shri T. T. 
Krishnamachari)r (a) Government’s 
policy is to encourage the conversion 
of some of the existing handloom fac­
tories into Industrial Co-operative

imits. Schemes in this regard will have 
to be formulated by the State Govern­
ments, and submitted to the Govern­
ment of India for approval.

(b) and (c). A statement is attached. 
[See Appendix V, annexure No. 35].

V illage I n d u str ies  in  A ndhra

499. Shri B. S. Muithy: Will the 
Minister of Production be pleased to 
state:

(a) the grant or aid given by the 
Central Government to Uie Govern­
ment of Andhra for Village Industries 
during 1955-56 so far and the extent 
to which this money was made use of; 
and

(b) the categories of village indus­
tries to which help was given?

The Minister of Production (Shri K. 
C. Reddy): (a) and (b). A statement is 
laid on the Table of the Lok Sabha. 
[Sft' Appendix V, annexure No. 36.]




